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(ii) unemployment amongst com-
mercial pilot's licence holders; and

(iii) financia] constraints in regard
to subsidising of flying clubs.

Exports to West Germpny

2396. SHRI D. D. DESAI: Will the
Minister of COMMERCE AND CIVIL
SUPPLIES AND COOPERATION be
pleased to state:

(a) whether the exports to West
Germany went up by 55 per cent in
1976; and

(b) whether there is any plan for
improvement in Indo-West German
trade? )

THE MINISTER OF COMMERCE
AND CIVIL SUPPLIES AND CO-
OPERATION (SHRI MOHAN DHA-
RIA): (a) Yes, Sir.

(b) The following steps have been
taken for boosting Indo-German
trade:

(1) Market study of specified pro-
ducts;

(2) Participation in fairs & exhi~
bitiong like ANUGA Fooq Falr,.
Hanovar Fair, Partnerg for Progress
Exhibition, “Electronica” Exhibition
ete,

(8) Deputing specialised gelega~
tions to West Germany for exploring
possibilities for market adaptation.

*The imports from West Germany are
also likely to increase in view of libe~
ralised import policy,
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Measures to avoid gisloeation in
export of jute

2399. SHRI M. RAMGOPAL RED-
DY: Will the Minister of COMMERCE
AND CIVIL SUPPLIES AND CO-
OPERATION be pleased to state:

(a) whether the gtrike by barge-
men of the Calcutta Port during May,
1877 put the jute industry in doldrums
hitting the export; and

(b) if so, the remedial measures
taken to avoid dislocation in the
export of jute?

THE MINISTER OF COMMERCE
AND CIVIL SUPPLIES AND CO-
OPERATION (SHRI MOHAN DHA-
RIA): (a) Yes, Sir,

(b) The Bargemen's strike was call-
ed off on 26th May, 1977 on the inter-
vention of the Ministry of Labour.
With a view to ehsuring that disloca-
tion in exports of jute anq other goods
does not recur, a Committee has been
set up under the auspices of the
Ministry of Labour to look into the
problems of Barge industry operating
on Hooghly.

Arrears of Income-tax against com-
panies, firms and industries

2400. SHRI KANWAR LAL GUPTA:
Wil] the Minister of FINANCE AND
REVENUE AND BANKING be pleas-
ed to state:

(a) the names and pddressey of the
companies, firms ang individuals
againgt whom Income-tax demand
above Rs, 5 lakhs was pending and
letter on written off by the Depsriment
during last four years;

(b) the reasons for writing off the
income-«tax demand in each case; and

(¢) whether Government propose
to make inquiry into those cases
where income-tax demand has been
written off ¢ither on politics] pressure
or for extraneous congjderation?





